XIV—Sixt

-
a

(vili) Btytemedt o,
Session, 1972

(ix) Statethent No. XWH--
Seventh Sessien, 1973,

(x) Statement No. XI—FEighth
Session, 1973,

(xi) Statement No. IX—Ninth
Seszion, 1973,

(xii) Statement No. IX—Tenth
Session, 1974,

(xiij) Statement No, X—Tenth
Session, 1974.

(xiv) Statement No. III—Eleventh
Sesgion, 1974. .

[Placed in Library. See No. LT-
8512A/74.]

AxNUAL REPORT OF CoaL BOARD FOR
1972-73

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): I beg
to lay on the Table a copy of the
Annua]l Report (Hindi and Enghsh
versions) of the Coal Board, Calcutta,
for the year 1972-73. [Placed in
Library. See No. LT-8512/74.]

SHRI P. G. MAVALANKAR
(AHMEDABAD): I wani to make a
submission on 1tem No. 8.

MR. SPEAKER: I have no note
from you before me. I have got it
only from Shri Madhu Limaye.

SHRI P. G. MAVALANKAR: fur,
for the first time today I did not
receive my parliameniary papers at
my residence at Western Court Hostel.

MR. SPEAKER: He can write to
me about that.

SHRI P. G. MAVALANKAR: 1
collected my papers at 11 O’Clock
from the Parliament House. 1 have
made repeated enquiries as to why
the papers were not sent to me. I am
explaining the reason why I could not
send my note before the time fixed.
Under these circumstances, would you
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just pow?
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SHRI P. G MAVALANKAR: My
submission is this, Ministers go on
saying from time to time that certain
assurances are being implemented,
accordingly action is being taken and
a notice of 1t is placed on the Table of
the House [ want to invite the atten-
tion of the House to two important
aspectg of tho matter.

In the budget session this year I had
specifically asked a question as t0
whether the then Government of
Gujarat had issued a specific order,
prohibiting the people of Ahmedabad
from observing the Mahatma Gandhi's
martyrdom day on 30th January, 1974
At that time an assurance wag given
to me that the information is beins
collecled, During the winter session
gome information was oollected and
inadequate information or half
truths were lmid on the Tabl®
of the Homse. Whem I went ¥
Ahmedebed, I.madg enguiries from



